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PRINCIPAL BENCH, NEW DELHI 
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Satish Kumar . . . Applicants 
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Index 

Particulars Pg No. 
Repfy Of Sh. Shakti Singh, Regional Officer, 
HSPCB, Bahadurgarh Region as Respondent 
No. 6 in Com~iance of Order Dated 20.08.2024. 

Annexure-R1: Copy of the abstract of the 
trees fallen at site in question prepared by 
Range Forest Officer, Jhafiar. 
Annexure-R2:Copy of letterdated 
09.04.2024of District Forest Officer, Jhaflar 
intimating the pr.ce of fallen trees. 
Annexure-R3:Copy of letter of Sarpanch to 
BDPO, Matanhailalongwith photographs ofnewly 
planted saplings 
Annexure-R4: copy of order of District 
Magistrate, Jhajar for suspension of Sarpanch 
dated 14.08.2024. 

Annexure-RS:Copy ofrecommendationletter 
dated 05.09.2024 for formulation/estimation of 
Environmental Compensation sent to H.O., 
HSPCB by the Regional Officer, Bahadurgarh 

Rahul Khurana, Advocate 
17, Central Lane, Babar Road, Bengali Market, 

New Delhi 
09811894060 

rkhuranalegal@gmail.com 

Date: 06.09.2024 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

OA No. 119/2024 

IN THE MATTER OF: 

Satlsh Kumar . . . Applicants 

Versus 

MOEF & CC &Ors. ..~ Respondents 

REPLY OF SHAKTI SINGH, REGIONAL OFFICER, HSPCB, 

BAHADURGARH REGION RESPONDENT NO. 6 IN 

COMPLIANCE OF HON'BLE NGT ORDER DATED 20.08.2024. 

Most RespectfuHy Showeth: 

1. That the present Original Application is pending for adjudication on 

dated 09.09.2024. 

2. The above mentioned Original Application has been filed by the 

apptteant named Sh. Satish Kumar S/o Sh. Chander Singh 

resident of village Jhanswa, Tehsi1 Matanhail& District Jhaflar 

complaining that more than 100 trees have been illegally cut from 

gouchar land situated within the revenue State of Village Jhanswa. 

3. That District Magistrate, Jhallar directed District Forest Officer, 

Jhallar to carry out a detailed inspection alongwith Block 

Development & Panchayat Officer, Matanhail for the assessment 

of number of trees which were cut as alleged by the complainant. 

After joint inspection of site, it was found that approximately 188 

number of trees were cut. The abstract of the trees fallen at site in 

question prepared by Range Forest Officer, Matanhail (enclosed 

herewith as Annexure-R1 ). 

4. That vide letter dated 09.04.2024 the District Forest Officer, 

Jhajjar estimated the price of fallen trees as Rs. 2,35,429/-. Copy 

of letter dated 09.04.2024 is endosed herewith as Annexure-R2. 

5. Consequently the Sarpanch, Gram Panchayat Jhanswa, Tehsil 

Matanhail, District JhaDar has deposited the estimated price of Rs. 

2,35.429/- in Gram Panchayat Fund for cutting of 188 trees. 

Moreover, the Sarpanch has also planted 600 no. of new saplings 

for rejuvenation as per the direcUon of BDPO, Matanhail. 
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Moreover, District Magistrate, Jhajar has also suspended the 

Sarpanch as per the violation of Panchayati Raj Act, 1994. Copy 

of letter of Sarpanch to BDPO, Matanhail alongwith photographs 

of newly planted saplings dated 22.08.2024, copy of order of 

District Magistrate, Jhafiar dated 14.08.2024 is enclosed herewith 

as Annexure-R3 & Annexure-R4 respectively. 

6. That at present there is no methodology/procedure for imposition 

of Environmental Compensation in lieu of Environment damaged 

caused by cutting of trees, so a recommendation for 

forroolation/estimation of Environmental Compensation has also 

been sent to H.O. Haryana State PoHution Contr~ Board (HSPCB) 

by the Regional Officer, BahadU<garh vide its letter dated 

05.09.2024.Copy of letter dated 09.04.2024 is enclosed herewith 

as Annexure-RS. 

7. That It is further submjtted that there is no lapse on the part of 

answering respondent. As the matter came in the notice of 

authorities the responsible officers inUiated Action. Theref°'e 

present reply of answering respondent may taken into 

conskieration. 

Dated: 06.09.2024 
Place: Jhajjar 

,f 

Sh"9h: 
Regk>nal Off.cer, HSPCB Bahadurgarh 
Jhaiiar, Respondent No. 06. 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

OA No. 119/2024 

IN THE MATTER OF: 

Satish Kumar . . . Applicants 

Versus 

MOEF & CC &Ors. . ~- Respondents 

AFFIDAVIT 

I, Shakti Singh, Regional Officer, Haryana State Pollution 

Control Board at Bahadurgarh, aged about 41 Years do hereby 

solemnly affirm and state as under: 

1. That I am the authorized representative of the Respondent 

No.6 in present case. I am weU conversant with the facts and 

circumstances of the case therefore, I am competent to swear 

this affidavit. 

2. That I have read the contents of accompanying repJy which has 

been drafted under my instructions. 

3. That annexures are true copy of their originals. 

Fr~. 
DE&.-T 

"--~ 

* a.~ .. ,~~ "1111 .. ,VERIFICATION 

\ 

.. ._. ~ , f,:, ,0 
uo {l r 11("') ~ 

,~ "-.. , ~ Verified that the contents of para nos. 1 to 7 of my above reply 

--~ ~/ 
' ... :_!!... are true and correct to my knowledge and on the basis of information 

derived from the Official record which I believe to be true and no 

material fact has been concealed therein. 

1 

6dYooat• & No ' 

Blfej~ Jhellr Hll ' 
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  HARYANA STATE POLLUTION CONTROL BOARD 
REGIONAL OFFICE, BAHADURGARH 

SCF No. 42 & 43, SHOPPING CENTRE, SECTOR-6, HUDA, BAHADURGARH 
Ph No. 01276-243077-242078, E-Mail: hspcbrobdh@gmail.com, Web: hspcb.gov.in 

No. HSPCB/BDR/2024/935-936                Dated: 05/09/2024 
  

To 
 The Member Secretary  
 Haryana State Pollution Control Board 
 Panchkula. 
 
Sub: Methodology/procedure for imposition of Environmental 

 Compensation in  lieu of Environmental damaged caused by 
 cutting of trees as per the  direction of Hon'ble NGT in its order 
 dated 20.08.2024 in the matter of OA No. 119/2024, 
 Satish Kumar Vs. MOEF & CC & Ors. 

   
 In this connection, it is submitted that  the above mentioned Original 
Application has been filed by the  applicant named Sh. Satish Kumar S/o 
Sh. Chander Singh resident of village Jhanswa, Tehsil Matanhail & District 
Jhajjar complaining that more than 100 trees have been illegally cut from 
gouchar land situated within the revenue State of village Jhanswa. In 
compliance of the Hon'ble NGT order dated 07.02.2024 (copy encloed) 
District Magistrate, Jhajjar directed District Forest Officer, Jhajjar to carry 
out a detailed inspection alongwith Block Development & Panchayat 
Officer, Matanhail for the assessment of number of trees which were cut 
as alleged by the complainant. After joint inspection of site, it was found 
that approximately 188 number of trees were cut. The abstract of the 
trees fallen at site in question prepared by Range Forest Officer, 
Matanhail (enclosed herewith as Annexure-R1). Moreover, District 
Forest Officer, Jhajjar has estimated the price of trees Rs. 2,35,429/- vide 
its letter dated 09.04.2024. Copy of letter dated 09.04.2024 is enclosed 
herewith as Annexure-R2. 
 Further,  it is submitted that the Sarpanch, Gram Panchayat Jhanswa, 
Tehsil Matanhail, District Jhajjar has already deposited the estimated 
price of Rs. 2,35,429/-  in Gram Panchayat Fund for cutting of 188 trees. 
Moreover, the Sarpanch has also planted 600 no. of new saplings for 
rejuvenation as per the direction of BDPO, Matanhail and District 
Magistrate, Jhajjar has also suspended the Sarpanch as per the violation 
of Panchayati Raj Act, 1994 (copy of order dated 14.08.2024 enclosed).  
 Now Hon'ble National Green Tribunal (NGT) in its order dated 
20.08.2024 is reproduce as below:- 
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1. "Learned Counsel appearing for respondent 2 who also happened to be 

Sarpanch of Gram Panchayat Jhanswa, Tehsil Matenhail, District 
Jhajjar, seeks time to file reply. He may do so. 

2. In the meantime Regional Officer, Haryana State Pollution Control 
 Board shall  also file his supplementary reply disclosing as to what 
 action it has taken against illegal cutting of trees and damage to 
 environment". 
  
  In view of the above it is submitted that at present there is no 
methodology/procedure for imposition of Environmental Compensation in 
lieu of Environmental damaged caused by cutting of trees so it is  hereby 
requested that:-  
1. The said matter may be placed to Environmental Compensation 
 Committee/Technical Advisory Committee (TAC) for 
 formulation/estimation for imposition of environmental compensation 
 as per the direction of Hon'ble NGT in the matter of OA No. 119/2024, 
 Satish Kumar Vs. MOEF & CC & Ors. 
  

 Submitted for information and further necessary action in this matter 

is solicited, please.          

         Regional Officer 
         Bahadurgarh Region 
          
 
Endst. No. HSPCB/BDR/2024/          Date: 
 
 A copy of the above is forwarded to the Sh. Rahul Khurana, Advocate 
for kind information, please. 
 
    
         Regional Officer 

         Bahadurgarh Region 
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